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Title: Further discussion on situation arising out of floods in various parts of the Country, raised by Shri Ananth Kumar on
the 14th August, 2007 (Discussion Not Concluded).

MR. DEPUTY-SPEAKER : We may now take up item No. 12, namely, further discussion on situation arising out of floods in
various parts of the country.

Now, I would like to request Shri Syed Shahnawaz Hussain to speak on this issue. The time allotted to us for this discussion
was only four hours, and we have already taken close to six hours and one minute.
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But the situation bears repetition. Very briefly, I would like to mention that the State is very gravely affected this year;
more than ever in the past, half the districts of Bihar are affected. Over 7,000 villages are flooded; 30 lakh families have
been affected; countless people have been displaced; five lakh households are under water; seven lakh hectares of
agricultural field are water-logged or under floods. This has led to small, medium and even large farmers being severely
affected. They have suffered a loss, a damage worth nearly Rs. 1,000 crore.

This, in very brief, is the overall impact on the villages in North Bihar this year. I said just now that this is the situation in
North Bihar. This is because it is North Bihar which is the most flood prone area in Bihar. A small bit of statistics is stunning
— 17 per cent of the total area of the country which is flood prone is located only in North Bihar which means, nearly every

5t fiood prone area in this whole country is in North Bihar. Why does this happen?

Before I come to that, what is necessary to understand is that this is an annual event. It is an unfortunate thing, but it is a
fact; every year it comes. The State Government is aware of this. My complaint against the State Government is this and
there is no politics in this. Shri Rajiv Ranjan Singh is not present here now; but he did mention when he was speaking, that
this is a matter of human misery and it should not be made into a subject of political debate. I agree with him. I am not
making it into a political issue. But what I must say however is that when it is known that this is an annual feature, misery
is inflicted on the people of North Bihar It is up to the State Government to make prior arrangements. This year,

unfortunately, it was not done. Actual relief and rescue work began only on the 2" of August this year, after the Chief
Minister returned from his foreign trip. What should have been done was medicines should have been stocked; boats should
have been kept ready; other relief supplies should have been kept ready; food grains should have been stocked; and they
should all have been kept ready to be distributed, the moment floods came.

It is not that floods will come and then, one can start doing all these things. It is not that even a week before this happens,
you start doing these things. It is a known thing. As it is, the public distribution system in the State of Bihar is not working
very well. Even in the normal days, kerosene ail is not available; at least, it is not available to those who are below the
poverty line. The whole intention of providing these essential commodities at reasonable prices to those who are below the
poverty line is not being met. So, it is all the more necessary that in areas which are going to be affected by floods every
year, this should have been done well beforehand. [MSOffice36]

Unfortunately, Sir, this was not done. The only good thing that was done was that the Bihar Government's Disaster
Management Department approached the Disaster Management Committee or Commission of the Central Government and
the Central Government sent the Disaster Response Force to Bihar This Force was sent well beforehand. This Force
spread out in the districts that were expected to become flood prone and imparted training to the villagers. I will come to



that later,

What I want to say is that preparatory action was not taken in time with the result when the floods came, relief work
could not be taken up as efficiently and as timely as it should have been done, with the result there was agitation and
people demonstrated. I would cite two places where the demonstration was really very heavy; one was in Motihari and the
other in Madhubani. Police resorted to firing. Police resorted to registration of criminal cases. Sir, in one of the criminal
cases registered, our Chief Spokesman of the Bihar Pradesh Congress Committee has been named. If he was there asking
the District Magistrate to do something, to provide relief to those who have been affected by floods, was it a criminal act?
But, it has been made into a criminal act. He was also named. There have been /ath/ charges, police firing and criminal
cases. This approach of the State Government is insensitive. It should not have happened. I would only appeal to the
Government of the day that in future they must desist from doing this. This is a matter of human misery and you cannot
pile on more miseries on those who are already affected.

I was saying that this is an annual feature. Why does this happen? This happens mainly because the rivers which get
flooded all come from Nepal. It is well known. They come from Nepal and come with great speed because they come from
a height. They bring with them silt and that silt is deposited in the river beds of Bihar, with the result, over the years the
level of the river has been rising. There is a need for de-silting, and dredging. This is not being done. Flood control

measures include de-silting. Unfortunately, while the total Budget provided in the 10t Plan was enormous, in Bihar only 29
per cent of that has been put to use. This 29 per cent, especially in the past 17 months has not been used at all. This is a
stark fact. Once again, if I say this, there is no politics involved. This is a fact. The amount of money that should have been
spent on the flood control measures well before floods came was not spent. This is unfortunate. But, de-silting has to be
done.

Secondly, we all know that these are border rivers and in any border river it is important that we take into account the
cooperation of the border State. In this case, it is Nepal. Regardless of that, it is possible to build embankments. Sir, 3,430
kms. of embankments are supposed to be built and of this only 27 per cent has been built. Had the embankments been built
or at least work on the embankments been taken up in time, a good bit of the damage could have been prevented. This
was not done and this is very unfortunate. I cite to you instances of two places where the embankments were breached
because the maintenance of embankments was of a very poor standard. Incidentally, both the places where the
embankments were breached happen to be in the constituency of the Minister of State for Communication who is present
here, in Madhubani district and the villages because of this breach of embankment were flooded. It is these places where
people demonstrated. 1t is at these places where police had to do /athi charge. It is at these places where police even had
to register criminal cases.[r371 This is something which the State Government should have avoided. It has not done so and I
charge the State Government with failure. It must explain as to why this has happened. Why were the embankments not
kept under proper maintenance and care?
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Bihar. So, I appeal very earnestly to our own Government and to the Government of our friendly neighbour, Nepal. This is
something that has to be seen as distinct from mere national politics. It is important to build dams on these rivers. It is
important to start storage project there and it is important also to use them for hydel projects. There are four projects - at
Chispani-Karnali, at Pancheswar, at Budhi Gandak and at the Sapta-Kosi High Dam. Unfortunately, for Pancheswar a Treaty
was signed way back in 1996, which is called the Mahakali Treaty, signed after a great deal of negotiations, it is now 11
years since that Treaty was signed and it has not been implemented yet the work has not been taken up. Apart from this,
three other major projects that I mentioned, if those had been done, Nepal would have benefited because this leads to
generation of power. A total of over 26,000 megawatt of power could be so generated and Nepal would benefit from it. My
only appeal to our Government therefore is that it should persuade the Nepal Government to accept the construction of
these projects. These are very important projects.
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SHRI BRAJA KISHORE TRIPATHY (PURI): Mr. Deputy-Speaker Sir, just like in the past, this year also the country has
witnessed the cruelty of nature and has become the victim of the ravages of flood.

Most of the States in the North, East, West and South including Orissa have suffered a lot due to floods. But it is shocking
that when people are suffering due to misery caused by the natural calamity, the Union Government is remitting central
assistance with political considerations. This is most unfortunate part of our suffering.

Orissa is possessing more than 11 per cent of the water resources of the country but it is an irony that nature is not kind to
our State. Orissa has been ravaged by recurring floods, drought and cyclones during the past several years. Many of them
were severe in nature. I will give through you the details for the last ten years. I will tell Hon'ble Home Minister through you
what has happened in the last decade.

In 1997 and 1998, it was affected by drought; in 1999, it was affected severely by the super cyclone and flood. In
2000, the State witnessed drought. In 2001, there was flood; there was drought in 2002. Again in 2003, 2004, 2005 and
2006 there was flood. In this year also, namely, 2007, our State is suffering due to flood. So, I have given the position for
the last decade. The State has been suffering either due to flood or drought and its economic development has come down.
How will a State survive if the Central Government does not come forward to help the State which is suffering due to
natural calamities of severe nature for the last decade?

Sir, the western part of our State has been mostly suffering from drought. But this year, the western part is suffering
due to flood also. Sundergarh and Sambalpur are also affected. Kalahandi which is a drought-prone district is also affected
by flood this year. Mumbai-Howrah railway line has been totally washed away. There is no communication for the last
seven days. The railway line has been washed away in Western Orissa which has never come across with this type of a
flood.

Sir, the State of Orissa has been ravaged by flood in five phases in July-September, 2006. After recession of floods, a

final memorandum was submitted by the State Government to the Government of Orissa on 18t September, 2006
requesting for an assistance of Rs. 2382.43 crore out of the NCCF and one lakh metric tonnes of foodgrains as a special



component to meet the expenditure, relief and restoration work due to floods. This was the request by the State
Government which has witnessed floods last year.

Fortunately, the hon. Prime Minister visited the State last year during monsoon and realizing the severity of flood, he had
announced an assistance of Rs. 200 crore from the NCCE But it is unfortunate that only Rs. 25 crore was released and the
balance of Rs. 175 crore was adjusted towards the CRF to the State for 2006 and as advance amount to CRF for 2007-08.
It is most unfortunate. That is why, I am telling that the Centre is considering severity caused by natural calamities
iMSOffice39]n a political angle. It is because the Government is not their party Government. So, they are not coming
forward to help the State when it is suffering due to severe natural calamities. Except the arithmetic jugglery, physically no
amount has been released, in spite of Prime Minister's declaration.

Here is a situation where the Prime Minister has made some declaration, but the Home Ministry and other Ministries are
not obliging the announcement of the Prime Minister This is the most unfortunate part, which I have never come across
during my entire political life. This is nothing but step motherly attitude of the Government towards the sufferings of the
people of Orissa. Assistance from NCCF is released only on the basis of political considerations and not on the basis of the
severity of calamities.

This year the flood has come in five phases. It was a calamity of severe nature. The water level recorded in Subarnarekha,
Bouns, Kansbans, Jalaka, Jaika, Baitarani, Budabalanga, Bansadara, Rusikalya, Mahanadi, Hatia and their tributaries have
broken all past records. It has caused extensive damage to physical infrastructure and livelihood. How will a State survive
with this kind of severe nature of natural calamities for so many years?

For managing July and August floods, the State Government has requested assistance from the Government of India. It has
sought a financial assistance of Rs. 506.70 crore out of NCCF to complete the relief and immediate restoration measures,
caused due to 2007 floods. It has requested for restoration of CRF allocation for 2007-08 to Rs. 319.38 crore, after
adjusting the Central share of Rs. 58.66 crore, advanced during 2006-07 as grant. It has also requested for special
allocation of 50,000 Indira Awas Yojana houses for flood victims of BPL category whose houses have been damaged due to
floods. It has sought immediate sanction of funds and food grains worth 38,600 MT under Special Component under SGRY.
These are the requests of the State Government.

I would like to know from the hon. Minister whether they are coming forward to help the State which is suffering from this
kind of severe nature of natural calamity. The money which is there in the N.C.C.F. kitty is not their money. It belongs to
the people of this country. When people of a State are suffering like this, they should come forward to help. If they have no
money, they should ask us, the House for sanction we can also provide. But sitting silent without helping the State and
without helping the people who are suffering because of these natural calamities is not a good reflection on the Union
Government.

My request would be the Government should come forward to help and stand with the people of the State of Orissa.

SHRIMATI JAYAPRADA (RAMPUR): I would like to speak on flood situation in India but since I have election and
unfortunately we are facing severe flood in Rampur. I am unable to attend Parliament so that with your permission I would
like to lay the paper on the table. Kindly permit me. Natural disasters are a global phenomenon and no country is an
exception to them. In South Asia particularly India is among the world's most vulnerable region to both natural and man-
made disasters with 55 per cent of the total land vulnerable to earthquakes, 8 per cent area prone to cyclones and 5 per
cent prone to floods. Amongst other natural disasters, floods play more havoc in our north Indian states, causing enormous
casualties, disease and death adding to the health, this is adding economic and social burden of the country.

The year 2007 is currently being swept by devastating floods in the northern states that have claimed several lives. 15
fresh deaths were reported in flood related incidents in Uttar Pradesh taking the toll to 122 as major rivers are still on the
rise by submerging large areas of land specially in the eastern region.

Sir, I got the information that as many as 2,187 villages in eastern Uttar Pradesh are affected by the flood Among these
1,091villages are completely flooded. The floods in the northern states of Uttar Pradesh and Bihar have worsened to more
than one crore 40 lakh people affected, 20 states are affected UP, Bihar, Rajasthan, Maharashtra, AP and more.



* The speech was laid on the Table

+ The devastating floods that have almost 3.2 lakh hectares of sown agricultural land have affected almost 2 million
people.

We all know that it is not an isolated case of this year. We have had a long history of losses sustained in the northern

states due to floods. 40 million hectares or nearly 1/8th of geographical area is prone to flood. The Brahmaputra basin in
Assam, the cental and lower portions of Ganga basin in Uttar Pradesh, Bihar and West Bengal and the deltaic region of
Orissa are the most frequently flood hit.

+ 76 lakh hectares of land are flooded every year. Over 1,300 lives are lost to floods every year. Worse, the areas
affected by flood are rapidly extending beyond the basins of the Himalayan rivers to other parts of the country as
well.

+ The average damage to crop, houses and public utilities from floods during the period 1953-95 was estimated at Rs
972 crore every year, while the maximum damage was Rs 4,630 crore in 1988.

+ In 1996, flashfloods killed about 100 people in Rajasthan and later in subsequent months more than 1,000 lives were
lost due to a malaria epidemic.

+ In 2000, floods took a toll of 1,262 lives in West Bengal, 400 lives in Uttar Pradesh and 258 lives in Bihar.

The floods not only cause large-scale deaths and disabilities but it could also result in loss of income and possible misery
for the entire family. The loss of property and livestock likewise can devastate the earning capacity of a family. During
floods, the sea-salt-water contamination of land can lead to the loss of standing crops in large scale.

Further, the secondary result of floods like epidemics could mean a rise in more casualties in rural areas, where poor
sanitation and the prevalence of many communicable diseases keep disease rates extremely high. Typhoid, malaria and
gastrointestinal diseases are constant threats in flood-hit areas where even clean drinking water becomes scanty for a
number of days.

We all know that, it is a natural disaster and human beings cannot prevent such calamities since, we do not have full

control over nature. But we have progressed towards in the 215t century to lessen the impact of such disasters. Most of
our efforts are basically theoretical because we do not have proper responsive flood control or disaster management
policies, so we are still facing such problems. There has been little effort in strengthening of the institutional framework
for, disaster response at the national, state and district levels. If sincere efforts are prearranged then loss of lives in
floods can be minimized. Since epidemics after floods can be minimized to a larger extent, so the government can
educate and awareness the people about it before hand. There has been absolutely no focus in our policies to address
risk reduction and risk transfer options like insurance, extensive public awareness and education campaigns in
vulnerability reduction.

Questions to be raised

+ What the Govt. so far done to ensure that the existing institutional mechanisms deliver the services they are
expected to deliver effectively and efficiently?

+ Why haven't the gowt, taken the initiative to extensively use the applications of remote sensing, geographical
information system, etc.

+ What are the steps, the central government has taken in disseminating
information on issues concerning the floods?

+ Is there any nodal agency of the government that oversees flood management at the macro and micro level? Why they
are not effective?



+ Has any social audit been undertaken to know what the communities need or aspire during pre and post flood
scenarios?

+ Do we have any proper committee to address the post-flood trauma of the people? In the remote villages to protect
them.

+ Have our policies emphasize the links between disaster mitigation and development plans?

+ Can the river linking projects in India be able to check the vulnerability? Flood situation in advance

+ What communication tools and strategies are being employed by the ministry of Information and broadcasting to
help out the people of vulnerable area?

+ Has our government been able to harness modern technology so that people can be informed to take preventive
measures beforehand?

+ Are there any 'healing touch' programmes of the government to help the distress people to overcome the loss of life
and property?

Our policies have primarily focused on relief mode mainly providing care after the disaster has struck whereas it should
have laid stress on preparedness, prevention and mitigation, as this will be more cost-effective and sustainable. This will
have to be implemented through a massive campaign by mobilizing and involving rural people.

+ Systematic routine exercises and necessary for disaster
management are rarely done before flood season.

Heavy flood in Rampur District: Administration not serious

Heavy rain in Uttarkhand has resulted crossing the Danger mark by Kosi and Ramganga rivers of Rampur district. The rise
in water level has led to submerging dozens of villages in Rampur district. Roads have been damaged badly and dozens of
villages have no connection with outer world. Thousand hectares of crop and fodder are submerged. The cattlefolk is worst
affected. Due to flood in villages cattle are not getting fodder The flood also resulted migration of people from villager as
many Kachcha houses have been collapsed. Due to water in the villages, people cannot put fire in their ovens. Rampur
bridge over Kosi river is cut off due to damaged approached road.

The rains in the hills have resulted a disaster in plains. The water level in Kosi and Ramganga rivers is alarmingly
increasing, Due to increase of water the road between Rampur and Swar is totally cut off. The flood has engulfed Swar,
Dadiyal, Saidnagar and Shahabad areas. People of these areas are really facing a tough time. The rivers of Dadiyal of Swar

area are on levitate. On 14t August 17509 cusec water was released in Kosi river from Ramnagar Bairag,

The release of the water paved the rivers to enter into villages. Dozens of villages on river bankside were worst affected.
Around 65000 cusec water is also flowing on Dadiyal dam. The water level has touched 209.60m mark at Dadiyal dam. In
Danceghar the water level is as high as 194.45 m. Here the river is above. 70 cm of danger mark.

Today evening at 6 PM it is expected that around 14000 cusec water would pass from Ramnagar Bairag. If it does not rain
then it is more likely that the water level would not rise. The rise of water in Kosi river has broken old records. In 2003 also
around 60000 cusec water passed in Kosi river

Administration Is not serious about Flood

> Water level is increasing but there are no administrative action have been taken to save people from flood or to take
them to safer places.

> There has been no arrangement of nets etc- on the barrage or cuts made on rivers and canals to save people enmeshed



in flood and drifting away

> Administration has not taken any action to save food grains or any economic measures for people affected in flood area
and distribution, of food materials or saving kits by social institutions or Politicians are being banned because there is

By-election to be held on 315t of August in Swar Tanda legislative assembly.

> According to information received on 15/08/2007 there is arrangement to release more water from barrage so more
danger is clouding over.

+ There is lack of adequate planning for flood forecasting. Proper
mechanism and appropriate measures can save many lives.

As every year flood affects the lives of thousands of people in India, so the prime objective of the government should be to
work out the solutions to the multidisciplinary problems associated with floods in order to improve the methods of
protecting people and property. Through proper management and development programs both the government and civil
society can work towards a time-bound disaster preparedness, prevention and mitigation.

In thi n in gr. hav looked in

Most of the important rivers in the Gangetic plain have their origin in Nepal or beyond and have substantially large
catchments therein emerging in the states of India like Uttar Pradesh and Bihar. Till now, we have not been able to hold
talks with the Nepal government for building up large storage reservoirs in Nepal (by constructing high dams in Nepal). This
can manage the flood related problems in these states.

+ In order to minimize the damage, raised platforms above highest level should be constructed in areas liable to flood
near villages or government acquired lands. So that people can be brought to these domains during crisis.

The government that can able to manage its flood calamity in time and know what to do beforehand and after a flood hits
can significantly help out to reduce human sufferings and property damage.
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SHRI PRABODH PANDA (MIDNAPORE): Mr. Deputy-Speaker, Sir, thank you.

On the other day, during the course of the debate on this subject, the hon. Minister intervened and referred to a booklet
which has been published by the Ministry for our information. I have gone through that booklet. I must thank the hon.
Minister for this. I think this is the first time that before starting a debate, we have received a booklet from the Ministry
with regard to flood situation. But the situation is worse than what is narrated in the booklet. It talks of the severity of the

flood situation between 15t June and 8t" August. But even after that in West Bengal and some districts of Orissa witnessed



floods twice. I am coming from paschim Midnapore. We have witnessed severe floods after 8t August also.[MSOffice40]

Sir, in each and every year we used to witness the flood situation, but now the situation is something different. The
torrential monsoon rains have lashed the regions and the cloud burst is also happening. The climate change might get
some blame for this catastrophic flood. This is the main thing. What is the new thing is the climate change. The flood is not
happening only once in the rainy season, it is happening again and again. This is a case of extreme rainfall.

Sir, we, in West Bengal, are witnessing the flood situation in this rainy season at the first part of the rainy season. Then, it
follows again and again by severe flood situation. So this should be taken into account. What is your plan? I am not going
into details about releasing of funds and assistance etc. in this regard. I am confident that this Government will come
forward with more assistance to the States as the States proposed for assistance.

Sir, it is already mentioned in the Calamity Relief Fund (CRF) that there is availability of funds to the tune of Rs. 723.92
crore. There should be more money in this Fund. It is a different thing. But I am talking about the preventive measures.
What sort of preventive measures the Government is contemplating to meet the situation?

Sir, I would like to quote Shri Unnikrishnan in this regard.

"If we make an investment of one pound in disaster prevention and reduction, that has 100 times more effect
than after disaster strikes."

So, this is the main thing. You are sanctioning crores and crores of rupees and this money is required to meet the situation
every year. But the most important point is as to how much you are assisting for preventive measures. What is your
contemplation and what is your plan? So, this should be cleared before this House. I think the hon. Minister would make it
clear before us.

Sir, we have to talk to the neighbouring countries like Bangladesh, Nepal, Bhutan and even with Pakistan and other
neighbouring countries. It is because water comes from these countries and flows like anything towards our side.

Secondly, I would like to say something about embankments. The old embankments are in very bad shape. Let me refer to
this:

"Himanshu Thakkar of the South Asia Network on Dams, Rivers and People has logged nearly 100 reports of
embankments being breached in Bihar and Uttar Pradesh this year."

All the embankments are in a very bad shape. What is your thinking on that?

Now I come to the National Highways and particularly I am talking about the Golden Quadrilateral. I am coming from the
constituency of Midnapore. A part of the Golden Quadrilateral falls in my constituency from Kharakpur to Sonakonia to
Balasore. It makes a hindrance for passing the rain water. The drainage system is very bad. This year, it caused heavy
floods in that area. So it should be reviewed. A lot of bridges should be constructed on that Highway. The other National
Highways are also in the same condition. So this is about the embankments.[a41]

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA RANJAN
DASMUNSI): Sir, I am not talking now because my State Member is speaking. I am only submitting to you that if Members,
who are taking part in the Debate, highlight, to justify, how much Plan and Non-Plan support of the State Budget is spent
on irrigation and flood management of the State, that will help and we shall be enlightened to understand why this crisis
persists. During my short tenure in the Ministry of Water Resources, I saw an amazing and pathetic figure of the State
Governments cutting across party lines. Whenever an issue comes up regarding flood management, erosion management
or irrigation, the Budget support of the States in respect of Plan and Non-Plan is so meagre that a district cannot be taken
care of, forget the State. If that is taken care of; if an objective debate is there, I think a comprehensive approach could be
highlighted.

SHRI PRABODH PANDA : I must thank the Parliamentary Affairs Minister for his intervention. So, I think, he has already held



the discussion with the State Governments. If there is some lacuna with the State Governments, I think, it is the
responsibility of the Union Government to talk to them. So, I do not know what initiatives have been taken by them. But it
is @ matter which he has mentioned. I appreciate it.

I am now coming to the situation of the rivers. On the one hand, siltation of the rivers reduces the height of the
embankments which are poorly maintained. On the other hand, if you reduce the depth of the rivers, then it is incapable of
holding water. My other suggestion is that we should lay emphasis on building shelters on the high ground. That should be
emphasized. Further, we should raise the level of borewells so that water does not become contaminated.

Next, we must develop the early warning system. The Meteorological Department is very week. Sometimes, it creates
confusion among the farmers and the local people. So, technologically speaking, that should be upgraded. The officials need
to be well-trained. ...(Interruptions)

MR. DEPUTY-SPEAKER: Please conclude now. You have already taken more than 12 minutes.

SHRI PRABODH PANDA : T will conclude in two minutes. During the flood situation, I have noticed that in different offices,
on a Sunday, nobody is found in the office because Sunday is a holiday. So, officers should be trained. Systems should be
put in place to deliver food and water. All these points should be taken together. I am not going into other matters which
have been emphatically said by other Members. I do support their views. I think the Government should take note of them
and the Government should come forward in this regard.

With these words, I conclude.

THE MINISTER OF HOME AFFAIRS (SHRI SHIVRAJ V. PATIL): Sir, the hon. Members are making very good points. I would
very much like to respond to all the points that they are making. But, unfortunately, when I get up here to reply to the
debate, probably, the Members who have made the points would not be in the House....(Interruptions) So, again, next year,
if unfortunately there is some calamity somewhere, the same points would be repeated.

MR. DEPUTY-SPEAKER: Repetition is everywhere. It is there every year.

SHRI SHIVRAJ V.PATIL: My request is that at least those Members who have spoken on this topic should be present here
to hear the response by the Government.

off wmdea Fard (ararRiR): @iy, s clor, it ofdl dldt 3, a=nr ATY Jolot A W oidl aden?

MR. DEPUTY-SPEAKER: Before I allow you to start your speech, I would like to inform you that I have got more than 14
hon. Members who are yet to speak. Therefore, I would like to request you to take not more than five minutes. I think
Members should be allowed to speak for five minutes.

SHRI BIKRAM KESHARI DEO (KALAHANDI): Sir, five minutes time is too less. It is a massive problem. You have to give
some time to the second and third speakers.

IuTEgl ARG A fawa @ w: e f$dc a gobt &) A urr St It 8, AfS 33b e A Sz Se 3T Wit Al D dicrol B fere Jawr
oI, A cepPr 20 e sl aPib)[Re2]

SHRI PRIYA RANJAN DASMUNSI : Mr. Deputy-Speaker, Sir, I would like to make a submission. A large number of Members
have already participated in this debate. Certainly few more Members will speak. I have talked with the hon. Home



Minister. He will not reply to this debate today. He will reply on the next day when this debate comes up. Some hon.
Members from Bihar and Uttar Pradesh wanted to put some queries to the hon. Minister. They may put their queries in a
brief way and if everybody speaks briefly, we can accommodate as many Members as possible before we take up Private
Members' Business.
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SHRI BIKRAM KESHARI DEO (KALAHANDI): Thank you, Mr. Deputy-Speaker Sir. I congratulate Shri Ananth Kumar who has
initiated this debate under rule 193.

Sir, here T would like to say that every year we discuss about floods or some other natural calamity or earthquake. Sir, in
1980 a Flood Commission, namely, Rashtriya Barh Ayog, was formed to save 40 million hectares of agricultural land from
floods and today the area affected by floods has gone up to 45 million hectares of agricultural variable land. I would like to
ask what was the Government doing for all these years. Have they prepared a Master Plan for the same or not? It is a
colossal loss and it has become a source of corruption. Though it is a non-partisan issue, the floods, earthquake, drought,
etc. have become a source of corruption today.

I would like to cite an example from a CAG Report on Maharashtra. It states, "Though the hon. Minister managed the Latur
Earthquake beautifully." He managed the earthquake very well when he was an hon. Member from Latur. So, in those
terms, he should also manage the floods because he is a very competent Minister. But, I would like to say something about

Maharashtra. On 10th July 2007, the CAG Report on Maharashtra was tabled...(Interruptions)

SHRI SHIVRAJ V. PATIL: If you discuss Maharashtra, others will discuss Orissa and I am expected to reply.



SHRI BIKRAM KESHARI DEQ : As a Member of Parliament, I am quoting what is on the papers, what is the public
document.

SHRI SHIVRAJ V. PATIL: Unless I have the full information about everything that has happened in Maharashtra, I will not be
in a position to answer. I am not exposing the States over here. I am not talking about Orissa, Bihar, Maharashtra, UP or
other States. Let the matter relating to Maharashtra be discussed in Maharashtra Assembly.

MR. DEPUTY-SPEAKER: Mr. Deo, please address the Chair.

SHRI BIKRAM KESHARI DEO : Sir, here I would like to say how the funds are misutilised. On 10th July, 2007, the CAG
Report was tabled on the floor of the State Assembly. It is a public document.

SHRI SHIVRAJ V. PATIL: That should be discussed in Maharashtra Legislative Assembly. That is why, Maharashtra
Legislative Assembly has been created. Supposing Orissa matter is discussed.

SHRI BIKRAM KESHARI DEO : I will come to Orissa matter also.

Sir, as the hon. Minister is pressing me not to put it on the Table, T will not put it. Anyhow, it is a public document and the
whole country knows that the flood control money has been siphoned away by the then Government.

SHRI SHIVRAJ V. PATIL: I would like to say that we have information about many States, but we are not discussing that
information because we do not want to have tu-tu, main-main here on the floor of the House.

SHRI BIKRAM KESHARI DEQO : Same thing happened in Mumbai with regard to Meethi river that funds were
misappropriated.

Mr. Deputy-Speaker Sir, I would like to say that let us have some concrete proposals to fight the floods and that solution
was given right from the time of Capt. Dastur regarding inter-linking of rivers. Then it was done by late K.L. Rao and when
the NDA Government came, we had formed a Task Force for inter-linking of rivers.[r43]

raa1Today, I am very happy to note that the hon. Water Resources Minister intervened and said that this Government
is serious about interlinking of rivers. It has been seen that water is a negative commodity. It is nobody's personal
property. It is given by nature. It is basically a negative commodity. So, the Government should come out with a policy, a
National River Policy, which will benefit the country.

Secondly, I would like to suggest that like there is Coastal Regulation Zone I, II, III, there should also be a River
Regulation Zone I, II, III. Thereby the rivers can be protected, plantation can be done and the flood-prone areas may be
made into flood-free zones. For a permanent solution, every year you will dole out money. I remember when the hon.
Minister was replying to a debate last time, he had said that the Government's job is to give immediate relief and succour
to the people who are affected mentally because of the flood as their life becomes disarrayed. That he had said in a debate
in the august House. That is a temporary relief. But whatever money is being spent, it should be on a long-term basis for
long-term measures so that we do not have floods. We lose crores of rupees, billions of rupees every year, and this year,
the flood in India was forecast by the United Nations also. Such a flood in South-East Asia, India and Nepal has never
occurred. This is a matter of serious concern. This adds to our poverty; more people come under the poverty line. Lakhs
and lakhs of Indira Awas houses are damaged; lakhs of acres of agricultural land is damaged. It has become a regular
phenomenon to discuss this issue in the House. What happens to the money, that we do not know.

I would like to come to my State of Orissa. Orissa has demanded about Rs. 303 crore in the recent flood in various
sectors but we have been given only Rs. 30 crore. This morning, during 'Zero Hour' I raised a matter that one tribal block of
Kalahandi district — Thuamul Rampur Block — has been so badly devastated by floods that no vehicles were able to go
there and people are suffering from malaria, and 30 adivasis have died of diarrhoea and malaria. Drinking water has been
polluted. This disease is also going to spread to neighbouring districts. I fear that Shri Gamang's constituency or Shri
Parsuram Majhi's constituency have got chances of its spreading. There, cases have been reported. Hundreds of people
have been affected by this. PDS is not reaching there. Here is the document of the Orissa Government. If you allow me, I
would like to authenticate it.



Can I place it on the Table of the House?
MR. DEPUTY-SPEAKER: No.
SHRI BIKRAM KESHARI DEO : This is a document of the State Government, so it will be recorded.
MR. DEPUTY-SPEAKER: You can quote it only.

SHRI BIKRAM KESHARI DEO : The number of districts affected in Orissa is 12; the number of blocks affected is 16; the
number of GPs affected is 593; the number of villages affected is 2,703; the number of Urban Local Bodies affected 16; the
population affected is 15 lakhs in the first phase.

Now reports have come that further damage has been done. So, we want immediate help to our people in Orissa. I hope
the hon. Home Minister will extend that helping hand to the State of Orissa.

I hope, he has not taken amiss of the Maharashtra thing. It is in the country's interest. That is why I quoted. It is because
we are spending crores of rupees and we should create some assets which we are unable to create. That is my contention.
Having been elected to this august House, it is my duty to see that the Government money is saved and it reaches to the
poorest of the poor person. That is my duty.

[r45]
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DR. BABU RAO MEDIYAM (BHADRACHALAM): Mr. Deputy-Speaker, it has become a ritual for our country to face floods
and droughts since three years now. In this regard I would like to know from the Ministry as to what is the amount that we
are spending on relief activities, State-wise, all over the country. As per one assessment, we are spending more on this
than to construct the permanent water bodies.

Sir, before touching the aspect of floods, I would like to bring it to the notice of the hon. Minister that Andhra Pradesh had

witnessed an extensive hailstorm between 9t" and 12th April, 2007. This hailstorm was a precipitated ice piece showers
suddenly occurring along with heavy rains causing great damage to the life and properties of people in the seven districts,
namely, Ranga Reddy, Warrangal, Nalgonda, Karimnagar, Medak, Nizamabad and Viziayanagaram district. About 42
persons died due to this hailstorm. The estimated loss of property is Rs. 200 crore. Therefore, I want the hon. Minister to
treat this natural calamity of hailstorm as a national calamity and to compensate for the losses.

Sir from 1St June, 2007 to 8" August, 2007, in my State of Andhra Pradesh, heavy rainfall was witnessed. The
Meteorological Division of our State is in three parts. In the coastal Andhra Pradesh, the normal rainfall is 295 mm, but we
actually witnessed 423 mm of rains during this period. Then, in Telangana, the normal rainfall is 435 mm whereas the
actual rainfall was 379 mm during this period, which is 13 per cent less than the normal rainfall there. In Rayalaseema, the
normal rainfall is 174 mm, whereas it was recorded at 368 mm during this time, which is 112 per cent more.

Sir, though we are lucky enough that our neighbouring States, Maharashtra has given us two rivers -- great Godavari and
Krishna. But along with these rivers, they are giving us floods also. The increased rainfall in our neighbouring States is
leading to the over inflow into Godavari and Krishna basins causing devastating floods. [r47]
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As also in Orissa, the normal rainfall of Orissa is 660 mm during this period but it received about 802 mm, about 21 per
cent more. As a result, the rivers of Vamsadhara and Nagavalli of coastal Andhra Pradesh faced so many difficulties during
flood. Totally, there are 14 districts involved in the flood situation. Among the 14, two districts faced severe fload, that is,
Kurnool and Prakasam. In Kurnool, there was 383 mm of rainfall as against the normal rainfall of 77 mm. The same thing
happened in Guntur also. The total loss we faced is that about 45 people died in 12 districts and 15 fishermen were
missing.

Sir, I want to correct one thing. The Home Ministry has published a document on the flood situation of the country. In this,
the villages suffered are given as 47. It is not true. The total number of villages suffered is 457, and the houses damaged
are more than two lakhs. The livestock lost was about 47,000. The crop affected is about 36 hectares of land and about
942 tanks were damaged during this flood. About 1100 high schools, AP Residential Schools and 60 Social Welfare Hostels
were submerged during this flood.

In the last Tsunami, about 6,808 fishing nets were missing. It is a pending issue. They are very costly but it was not
compensated through the NCC fund. The most affected district was Kurnool where Tungabhadra, Handri and Kundu rivers
were overflowing and damage had occurred.

The entitlement for Andhra Pradesh is Rs.284.51 crore but we were given, as a first installment, about Rs.77 core only. Out
of this, the advance of the previous year was deducted. The advance of about Rs.64 crore was deducted. The Central team
visited our State from July 17-19 but no report was given. Hence, I would request the Ministry to release the first
installment without any deduction.



The payment of compensation to the houses, subsidy inputs for crop losses, insufficient material supplies and corruption
during distribution of compensation and relief materials are to be corrected. My State Government has submitted the
details of the total losses of about Rs.1,538 crore. I would request the Ministry to consider and give the amount.
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SHRI MANJUNATH KUNNUR (DHARWAD SOUTH): Sir, I want to lay my speech on the Table of the House. Please allow me.
MR. DEPUTY-SPEAKER : Yes, you can do it.

SHRI MANJUNATH KUNNUR : My parliamentary constituency, particularly in the districts of Dharwad, Haveri and Gadag districts
and also in the northern parts of Karnataka, namely, Belgaum, Bagalpur, Davangiri, Shimoga, Uttara Kannada, Raichur, Bellary

and Koppla were worst affected in the recent heavy rains and floods which has resulted in heavy loss of human lives, cattle lives
and damage to public property.

As per the survey conducted by the Government of Karnataka, 11,29,600 people were affected; 1,412 villages were
affected; 22,214 houses were damaged, loss in terms of rupees is rs.7.26 crores; 156 Ganji Kendras were opened; 39 precious
lives were lost; 834 cattle lost their lives; crop loss was to the tune of 1,84,806 hectares (approximately Rs. 433.05 crores; and
approximately Rs.559.98 crore worth of infrastructure was damaged. To add severity of the situation, flood water has not
yet receded. And the above assessment was made when flood water is still stagnant. Needless to add, final assessment is
to be made. The hon. Minister can easily visualize the damage caused to Karnataka.

I would like to highlight as to what has happened in my parliamentary constituency, particularly in Shiggaon,
Savanur, Hanagal, Haveri, Badagi, Hirekerur and Ranebennur talukas in Haveri District of Karnataka. There are three rivers
flowing, namely, Tungabhadra, Varada and Kumadadwathi, A number of Nallas andtanks have been damaged because of
unprecedented floods as they were over-flowing resulting in submergence in many years of the said talukas.

Farmers in these taluks have grown cotton, maize, paddy, chillies, etc. but to their dismay, all the crops have been
washed away due to heavy rains and floods. Poor farmers are in such a bad shape that they are unable to recover from
such devastation caused by heavy floods.

*The speech was laid on the Table

Some of the villages along with Kumadadwathi river; Masur and Tippaikopp villages in Jjirekerur taluks; Kuppalur
village in Ranebennur taluk; Kudal village in Hanagal taluk; Kunimelli Halli, Kalsur Nadi Neeralgi and other villages along the
Varada river have inundated in the flood water. Dhundashi, Honnapur, Tadas, Andaiagi villages have been underwater due
to Benni Halla (Nala). Many villages in Kundugol taluk, Dharwad district along with Benni Hall (Nala) have been
waterlogged resulting in washing away of crops.



Itagi, Sasarawad, Balehosur and many villages in Shirahatti taluka in Gadag district have also been immensely
affected due to heavy rains and over-flow in the Tungabhadra river. The farmers are in a very bad shape. Their situation
has taken a ugly turn. Compensation given to the farmers by both the Central and State Governments as per the guidelines
is nothing but adding salt to injury.

It is pertinent to point out that the relief paid to the farmers as per the. Calamity Relief fund and National Calamity
Contingency fund by the Central Government is not only very less but it utterly insufficient when we take into account the
number of lives lost and the number of cattle lost in the flood disaster. As the amount received by the affected farmers and
people is very meager when compared to the loss of acres and the amount of loss of crops. There has been a hue and cry
for revising the guidelines of CRF but nothing has been done to attend to the genuine demands of the affected people due
to floods.

According to me, the compensation paid for crop loss and damages to house, in particular, in very less and it should
be revised without any further loss of time. My suggestion is on these lines. At least a sum of Rs.10,000 per acre shou|d be
paid to those who lost their drought land due to floods; and a sum of Rs.20,000 per acre should be given for irrigated land
when it is affected by heavy rains and floods.

Likewise, when there is huge damages to the houses, they are given a paltry amount. This should be revised to a
minimum of Rs.25,000 and where the entire house is collapsed, the same should be valued properly by the technical
experts and engineers and accordingly compensation should be paid taking into account the market value so that the
affected person can build a new house. Otherwise, it would be very difficult for the poor farmers who live in rural areas and
who are the backbone of this country. Is it not the responsibility of the Central and State Governments to render justice to
the poor farmers when they are in distress, down and out and their hour of need.

The compensation being given to those who lost their family members and those who lost their cattle should be
doubled.

There are only 156 Ganji Kendras in Karnataka. When such devastation has befallen on the people of Karnataka, it
is the bounden duty of the Central Government to come to the rescue of the State Government. In this regard, I would like
to request that more Ganji Kendras should be opened as flood water is yet to be receded and they are in need of more
such Kendras.

As the hon. Members are aware, floods have not only affected Karnataka but also many other States like Bihar,
Assam, Goa and Maharashtra. In these States too, compensation should be revised as farmers have lost all their earnings.

It would be shocking to know that no fund has been released to Karnataka in spite of such vast devastation. I take
this opportunity to request the Central Government to immediately extend relief by releasing a sum of Rs.500 crore to
Karnataka to stem the damage caused by heavy and special relief package should be given by Govt. of India.

I would also like to reiterate that the norms of the National Calamity

Contingency Fund and National Relief Fund should be revised without any
further loss of time taking into consideration the real amount of damage
caused to the affected States. I hope the Government would consider my
genuine request.

As per CWC, 71 large reservoirs monitored by the central water commission, 41 have gone above 20 percent of the
total storage capacity. Major rivers like Ganga, Indus, Godavari have more water than the average of the last 10 years.

United Nations described as the Flood situation in India and Bangladesh is the worst in living memory.

The Centre has not released any money so far The Govt. of Karnataka has submitted its memorandum to the Hon'ble
Prime Minister and honourable Home Minister but no relief is given so far.

Hence I would request the Government of India to give immediate relief.

(Shri Devendra Prasad Yadav in the Chair)
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